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N THE CENTRAL ADNINISTRATIVE TRIBUNAT, HYDERARAD BFNGH A HYDERABAD -

O.A.NO. 660 /93

Date of Order: 6/7- é
Between:. * /79

F 3
1. Divisional Failway Mgnager, (DG)
Soutn Cetitral Rarlway, Secunderabad,
2. Pormaonent “ay Ino-rotor (Zon)
5.C.Rly, Secunderabad.
3. Chiefl Signal Inspector,

Signal & Telecommunication Department,
S.C.Rly, Secunderabad.

.o Applicants.
and
1. LLMWOJA
La 4wsnOdlniliy WiRLAGEL, Lawoulr Lourc,
Nuwmmmmamﬁﬁu@m.
- Respondents.
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For the Resgpondents:

CORAMzs.: .-
AND
THE HOW'BLE MR.P.T.TIRUVENGADAM & MEMBEY (ADMA)
The Tribunal made the follmwinm Orders— .

Admit, The operation of the order dated 11-3-92
in C.M.P.No, éCD /B3 is suspended until further orders.

Issue notice to the Lespondents.

- Al Wedl%  AQDT VAL U‘:?..BJ.
To

1. The Divisional Railway kanager (B.,G) S.C.Rly, Secunderabad,

2. The Permanent wWay Inspector (Con) S.C.Rly. Secuncderabad.

3. The Chief Signal Insgpector, Signal & Telecommunication
Department, S.C.Kly, Secunderabad.

4. The Presiding Officer, Labour Court, Narayvanaguda, Hvderabad.

5. One copy to Wr.N.,R.Devraj, SC for Rlys. CAT.lyd.

6. One copy to Mr. -

7. Onie spare coOpY.
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I¥ THE CENTRAL® ZDMINISTRATIVE TRIBUNAL
HYDERABAD BENCH AT HYDERABAD
—
i I‘!Ul\l‘.DuJ:; UL BUO L LG VooV LA AiIn g I
VICE CHEIRMAN
D .

THE HON'BLE Mk.A.B.GORTY. ; MEMBER(AD)

THE HON'BLE MR,T.CHANDRASEKHAR REDDY
MEMBER(J) -

LND .’,,f’

THE HON'RLE MR.P.T. TTRUVENGADAMHJM_(A)__..}

¥ )

Dated : b _-*'] -1993

ORDER/JUDGMENT:

e

M .. by » /AR-._.?T;?':-*‘G-..‘Z.‘A..‘__‘ N Q.

in
0.2.No, @GOIQB'

v

Admitted and Interim directions
issued '

4 %HYT)ERABAD.Rf!:‘J‘!CH.'

—'—-—;—-——_
Allowed

Disposed of with directions
Dismissed

nj emi asa

A i +hdr
1 smissed ?Srwég QET%T
Rejected/ Ordered

N
No order as to costs. %/ '
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